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August 26, 2013
To

All RBI regulated entities

Dear Sir/Madam
Reporting of OTC transactions in Securitized Debt Instruments

As a measure to develop the securitized debt market and improve transparency, the
reporting of Over The Counter (OTC) transactions in Securitized Debt Instruments has been
enabled in Fixed Income Money Market and Derivatives Association of India (FIMMDA)
reporting platform.

2. All entities regulated by the Reserve Bank should report their secondary market OTC

trades in securitized debt instruments within 15 minutes of the trade on FIMMDA’s reporting
platform with effect from September 02, 2013.

Yours faithfully,

(K.K. Vohra)
Principal Chief General Manager
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It never keeps or offers funds to anyone. Please do not respond in any manner to such offers.
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Caution: RBI never sends mails, SMSs or makes call asking for personal information like Bank Account details, passwords, etc.




